
 

 

 

STENOGRAPHER RECRUIT

No.- 48/R&A Cell    

In continuation to this Court’s Notice No.

the final result for appointment to the post of Stenographer under Advertisement 

no.PHC/01/2022 for Stenographer Recruitment Examination, 2022 

notified that Hon’ble Court have been pleased to 

candidates on account of their non

time period/ last chance: 

Sl. No. 
1. ST220405110
2. ST220401860
3. ST220702788
4. ST220201328
5. ST220201488
6. ST220708968
7. ST220207033
8. ST220602424
9. ST220106558

10. ST220304664

The Hon’ble Court have also been pleased to reject the prayer of further extension of 

the following candidates and cancel their selection/ appointment:

Sl. No. 
1. ST220106571
2. ST220408065
3. ST220307755

 

STENOGRAPHER RECRUITMENT EXAMINATION, 20

NOTICE 

        Dated: 

In continuation to this Court’s Notice No.24/R&A Cell dated 18th 

final result for appointment to the post of Stenographer under Advertisement 

no.PHC/01/2022 for Stenographer Recruitment Examination, 2022 was 

been pleased to cancel the selection/ appointment 

of their non-joining within the stipulated time period

Roll. No. Candidate Name
ST220405110 SOUVIK  MAITY 
ST220401860 PHALGUNI  DHINGRA
ST220702788 HARSHITA 
ST220201328 RISHAV  KUMAR 
ST220201488 ANJALI  SHARMA 
ST220708968 VIJAY  TRIPATHI 
ST220207033 ATREYEE  MALLICK
ST220602424 SHUBHANGI  PANDEY
ST220106558 HIMANSHU  RAJ 
ST220304664 AMIT  RAJ 

Court have also been pleased to reject the prayer of further extension of 

the following candidates and cancel their selection/ appointment: 

Roll. No. Candidate Name
ST220106571 DHARAMRAJ  SINGH
ST220408065 SAURABH  KUMAR
ST220307755 RAHUL  KUMAR 

By order of the Court

Registrar General

 

MENT EXAMINATION, 2022 

Dated: 24th December, 2022 

 August, 2022 whereby 

final result for appointment to the post of Stenographer under Advertisement 

 published, it is hereby 

selection/ appointment of following 

within the stipulated time period as well as extended 

Candidate Name 

PHALGUNI  DHINGRA 

 

ATREYEE  MALLICK 
SHUBHANGI  PANDEY 

Court have also been pleased to reject the prayer of further extension of 

Candidate Name 
DHARAMRAJ  SINGH 
SAURABH  KUMAR 

By order of the Court 

Sd/- 

Registrar General 


